
Government of Jammu and Kashmir 
Finance Department 

Notification 
Jammu, the 3rd January, 2018 

!0 5.- Jn exerCise of the powers conferred by sub-secllon {1) of section 10 of lhe Jammu and 
shmir Goods and Services Tax Act, 2017 (Act No. V of 2017), the State' Government, on the 
;ommend~llons of the Council, hereby make the follovling amendments in nofificaUon No SR0-27.9 
ted 81h of July,2017. 

the said notification, in the opening paragraph, -

1 io clause (i), for the words "one percent.", the words "half percent." shall be substituted; 
1 fn clause (iii), for the words "half percent of the turnover", the words "half percent of the 
mover of taxable supplies of goods" shall be substituted. 

1ls notification shall deemed to have come Into force w.e.f. 1tt day of January, 2018. 

y order of the Government of Jammu and Kashmir. 

Sd/-
(Navin K. Chaudhary), lAS 

Principal Secretary to Government. 

~o: ET/Esrt/119/2017-IIIIGST 
:opy to the:-
. Secret:uy, GST Council, New Delhi. 

! .. All Finandal Commissioners. 
h Principal Resident Commission~r. J&K Government, New Delhi. 
I. Principal Secretary to Hen '~le Governor. 
5. All Prlncipnl Secretaries to Government 
5. Principal Secretary to Hon'ble Ch1efMrnister. 
'1 .• All Commissioner/Secretaries to Government. 
8. Divistoonl Commissioner, Jammu/Kaslunir. 
9, Excise Commissioner, J&K, Srinag:u-. 
10. Commissioner, Commercial Taxes,I&K, Srinagnr. 

Fmance Department. 

Dated: 03- 01-2018. 

J,l. Additional Commissioner Commercial Taxes (Adm) Jrunmu/K.ashmir. 
12. Additional Commissioner Commercial Taxes Tax Planning, I&K. 
13. Private Secretary to Hon'ble Minister for Finance. 
14. Private Secretnry to Hon'ble Minister of SUite for Finance-
IS. President Knshmir Chamber of Commerce & Industry, Kashmir. 
16, President Federation offudustJ)', Kashmir. 
17. President Chrunber or Commerce and Industry ,Jammu. 
•JB. President Industries liSSociation, BIU'i Brahmaa, }lli!Ullll. 
1.9. President Tax Bnr Associntion, Ianunul Srinaga:r. 
~0. General Mannger, Govenuneot Press Jnnunul Knshmir. 
21 • Private Secretary to Commissioner/ Secretary to Government, Finance Depa¢nC¥\t. \ 
(.2. Government order file/Stock!Finnnce website. t \1) {) 

(Dr. Alld' Far-;J . ., \ \ \ \ $ 
Under Secretary to e Government 
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